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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
ORIGINAL APPLICATION NO. 613 OF 2025

IN THE MATTER OF;

KAMAL ANAND & ORS ...APPLICANTS
VERSUS

STATE OF PUNJAB & ORS ...RESPONDENTS

REPLY ON BEHALF OF RESPONDENT NO. 4- MUNICIPAL
COUNCIL SANGRUR

MOST RESPECTFULLY SHOWETH:

I, Ashwani Kumar, Executive Officer of Respondent No. 4 (Municipal

Council, Sangrur), having office at Sunam Road, Sangrur, Punjab— 148001.

1. That It is submitted thatSangrur city is having a population around One

lac with 25,000 Residential and around 6,000 commercial units with 200
KM of inner street/road network generating almost 30 Ton of garbage per
day.
2. That the petitioners herein have primarily made six allegations against
the respondents herein, which are detailed as hereunder:-
(i) Unsegregated MSW, Littering on roads & stray animals around the
MSW.
(ii) Defunct Compost pits and falsification of records.

(iii) Burning of Municipal waste and air pollution.

(iv) Biomedical waste management.

Advocate
Regd. No 17020 Qh
K\Exp Dt 1009024 / #

SANGRUR

(v) Water Pollution.

N




(vi) Unscientific dumpinléaaste at landfill.

(vii) Transportation of MSW in open.

3. That with regards to first allegation i.e.Unsegregated MSW, littering on
roads & stray animals around the MSW, it is submitted that at
presently all the areas as mentioned in Geo-tagged photographs dated 06-
11-2025 to 14-11-2025 have been cleared of garbage and the recent
photographs in this regard are annexed herewith as ANNEXURE R-1 &
R-2

4. That in this regard it is further submitted that, for the effective door to
door collection of Garbage MC Sangrur has deployed 16 number of Tata
Ace (Mechanical Vehicles) along with one driver and one helper and 60
workers with Rickshaw Rehires. Apart from Mechanical vehicles
deployed by MC-Sangrur, ten numbers of informal waste collectors are
collecting domestic waste. To ensure that the waste is being collected in
segregated form,nine number of motivators and one community
facilitator has been attached with them. As far as removal of GVPs
shown in the photographs attached is concerned there were more than 30
GVPs in the City two years back, which are now been reduced to 5 or 6.
These are being also cleared on regular basis. Photographs of the said site
is annexed herewith as ANNEXURE R-1 & R-2

5. With respect to the concerns regarding stray animals, Municipal Council
Sangrur has shifted 50 cattle to Govt. Run Gaushala at village Jhaneri in
last 6 months. Further to shift 500 animals work order number LG/25-

26/percent Rate/0907 dated 10.10.2025 has been allotted to private

annexed herewith as ANNEXURE R-3. Furthermore, for the swééi

N
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of Roads 100 sweepers under the supervision of Safai Mate along with
one mechanical sweeping machine have been deployed by Municipal
Council. To control the incidents of littering strict action is being taken
FIR bearing FIR No. 211 dated 14.11.2025 against suspected person(s).
A copy of the said F.I.R dated 14.11.2025 is annexed herewith as
ANNEXURE R-4.

. That with regards to second allegation i.e. Defunct Compost Pits and
falsification of records., it is submitted that there are 73 compost pits
in total in the area of Municipal Council Sangrur which had been
constructed for wet waste management however at present only 50
composite sites at three locations (i. Fire Brigade Uppli Road, ii. Old
Sabji Mandi and iii. Near Civil Hospital) are functional and remaining 20
pits are non-functional being subject matter of Civil Suit No. CNR No:
PBSG010050172033 CASE No. CRR-73-2026. photographs in this
regard are annexed herewith as ANNEXURE R-1

. That with regards to third allegation i.e Burning of Municipal Waste,
air pollution, it is submitted with there has been no garbage burning by
M.C. Sangrur, rather, a sole incident had come to happen regarding
which Municipal Council Sangrur had lodged complaint vide letter No.
5255 Dated 01.12.2025 with SHO Sangrur. Furthermore, no other
incident/case of burning at dumpsite has been reported since the said

incident as Municipal staff keep a close monitor of the dump-yard.

. That with regards to fourth allegation i.e .Bio Medical waste
mismanagement, it is submitted that Punjab State Pollution Control
Board (hereinafter referred to as PSPCB) is the agency responsible for

bio-medical waste management, however as bio-medical waste wagOTARD>
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found in Municipal Solid Waste (MSW), therefore Respondent No. 4
have written a letter to PSPCB to take appropriate action in this regard.
Furthermore, Environmental Engineer, Punjab pollution control board
has also been requested to ensure all Labs / clinics / hospitals are in
agreement with biomedical waste facility. A Copy of letter Number 515

Dated 13.02.2025 annexed herewith as ANNEXURE R-5.

It is also submitted with regards to the medical waste inside the
District Medical Hospital Sangrur that, it is submitted that this issue falls
under the purview of Medical Officer Sangrur (Respondent No. 5) who is

the appropriate authority in this regard.

9. That with regards to fifth allegation i.e. Water Pollution it is submitted
that a water channel/ body passes through the area of Sangrur City which
belongs to the Irrigation Department of Government of Punjab and with
respect to the pollution of the water body, it is submitted that Municipal
Council has written a letter to ‘Irrigation Department’ to stop the water
supply in the said water channel so that it can be cleaned. A copy of
Letter Number 513 Dated 13.02.2025 written by M.C. Sangrur to the
Irrigation Department is annexed herewith as ANNEXURE R-6.

10.That with regards to sixth allegation i.e.Unscientific Dumping of waste
at Landfill, it is submitted that remediation work of Municipal Solid
Waste has been started as Municipal Council Sangrur has granted the
work of Waste Remediation to‘Triple R Infratech’ for Remediation of
Legacy Waste vide Work order Number LG/25-26 percent rate /0889,
dated 03.10.2025. A copy of the said work Order dated 03.10.2025 is

annexed herewith as ANNEXURE R-7.

N
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It is further submitted that Municipal Council Sangrur has procured
Two acres of private Land on annual lease basis for the collection of
mixed waste away from population and 6 KM away from city on
Ubhawal Road. Site is properly fenced. Regular remediation of mixed
waste is to be done as per the agreement with land owner. Electricity
connection has been done dated 06.02.2026 on the said site. The work
will start by 20th of February and will be completed in around six
months.

11.That with regards to seventh allegation i.e.Transportation of MSW in
open, it is submitted in this regard thatMunicipal council transports
waste to Dump Site in covered vehicles and all such averments made by
applicant with respect to Transportation of MSW is wrong. As pointed
out in Annexure — 7 , Pic 1 of the O.A., the said tractors are being loaded
as clearly seen by presence of a JCB/loader and once the loading is done,
the same is transported in covered trucks/tractors. Specific Directions

have already been given to all the Trucks/tractor drivers (sanitation
branch)regarding thetransport garbage.

General submissions:

12. It is also submitted that Since January 2026 onward 21 chalans for the

use/sale of plastic carry bags has been issued and 80 KGs of banned

quantity of SUP items are being brought from other cities/states.

13. It is humbly submitted that MC will take all necessary actions for the
maximum compliance of SWM rules 2016 in future.

14.1t is further submitted that the Respondent No. 4 denies any wilful

negligence or deliberate violation of environmental norms

\
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15.1t is i
Submitted that the Respondent No. 4 is relying upon relevant records,

report - i i
ports and photographs, if required, to demonstrate compliance with

Statutory obligations,

CXOR Y '
VERIFICATION : Municipal Coyncil Sangrur

I, Ashwani Kumar, Executive Officer of Respondent No. 4 (Municipal
Council, Sangrur), having office at Sunam Road, Sangrur. Punjab— 148001
do hereby solemnly affirm and verify that the contents of the above affidavit

are true and correct to my knowledge and belief and nothing material has

been concealed therefrom.

Verified at Sangrur on this 20t day of February, 2026.

LY

n r r
RegdNo.12......DL. 208 Z Executive Office
. MurREBBQNENTSangrur
¥/ The Contents of this affidavit/document has
\0&0 been read over to the deponent/executant
. He/She has accepted it True and Correct
SR S
< -
Attested As ldentified -
BLIC

o' SANTRUR (Phy) India
DD 8G
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ANNEXURE R-3

DEPARTMENT OF LOCAL GOVERNMENT (LG)
Government of Punjab

Work Order

From

Executive Engineer
Municipal Council Sangrur

To

BABA BANDA SINGH BAHADUR FOUNDATION
RAJ KUMAR

No: LG/25-26/PercentRate/0907 Dated : 10/10/2025
Sub : Catching stray animals in the city and leaving them at the Cow shelter/Gaushalla
Amount : ¥4,99,950.0000/-

Ref : Your tender dated

Your tender for the above noted work has been accepted with the following terms and conditions as exhibited in the
approved D.N.LT.

Amount And Rate In (%)

Sr.No Item Description Quantity Rate Unit Amount

1 Catching stray animals in the city 500.00000 1,000.0000 Nos. 5,00,000.000¢
and leaving them at the cow
shelter,

Below : 0.01%

Condition :

The Time limit for the completion of work is 3 Months Including Monsoon » Which shall be reckoned from the date of
issue of this acceptance letter. You are requested to start the work at once the instructions of Executive Engineer and
complete the same within stipulated time limit and also attend this office to sign your contract aggrement along with
amounting to failing which no running payment shall be made,

Executive Engineer
Municipal Council Sangrur




163 ANNEXURE R-4

N.C.R.B (#w.Ht.mra.d1)
I.LF.-l (vreft. et ie.-1)

EIRST INFORMATION REPORT
(Under Section 173 B.N.S.S)
ufasl nesr fadaz
(urar 173 Wt ARRA)

1. District (fag): SANGRUR P.S. (&=7): CITY SANGRUR Year (Ar@): 2025
FIR No. (®=. 0211 Date and Time of FIR (We.mmetnrg &t 14/11/2025 19:55 hrs
e o) 2 o)

2.(S.No.(55t 5.) | Acts (7755 ) Sections (urar=t) e

1 THE BHARATIYA NYAYA SANHITA 270
(BNS), 2023
2 THE BHARATIYA NYAYA SANHITA |271
(BNS), 2023
3 THE BHARATIYA NYAYA SANHITA (280
(BNS), 2023
4 THE BHARATIYA NYAYA SANHITA |324
! (BNS), 2023
3. (a) Occurrence of offence (wugma &t wesT):
1. Day(fes): Intervening Day Date From  20/10/2025 Date To 14/11/2025
(39w 3): (3fa 3a):
Time Period Time From 00:00 hrs Time To 19:00 hrs
(it re): (7R 3): (7 34):
(b) Information received at P.S.(a& Date 14/11/2025 Time 19:25 hrs
few nusT Yz J= <t it w@ m):  (ah): (F):
(c) General Diary Reference Entry No. 030 Date & Time 14/11/2025 19:25 hrs
(Sa&™HIT AEa9) : (yfewet F): (Fdta w3 An) :

4. Type of Information (ar=avdt &t famH): Written
5. Place of Occurrence (We&T HETS ):

1. (a)Direction and distance from P.S. NORTH-EAST, 5 Km(s) Beat l:lo.
(zrE 3 gdl »3 femn): (e /) :
(b) Address Afug Harge
(u37):
(c) In case, outside the limit of this Police Station, then
(e g Hiwr 3 w793 3 3)
Name of P.S District(State)
(a7E T 5H): (frgv (T ) 1
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N.C.R.B (s.Ht.wra.Ht)

. Complainant / Informant (afegzasr B EEECEWR
(a)Name (&™): o Rruw wews, B9 AN, Harga
(b)Father's/Husband's Name(fusr / uzt = aw) :
(c) Date/Year of Birth (waw Fdta/ATs): 2000
(e)UID No(wmetst . ):

(f) Passport No. (urise %\):
Place of Issue
(7t 395 = mETs )

LLF.-l (et mreht is.-1)

(d)Nationality(smedtwar): INDIA
Date of Issue (7vdft aa3 €t at):

(g)1d details (Ratlon Card,Voter ID Card,Passport,UID No.,

! S.No. |I1d Type

Id Number (um #aa)

EBB‘T?E) (usTe Y3 &t famn )
1

(h)Address (u37):

S.No. | Address Type Address
(&t 5)) |(u3 &t famm) (uz7)
1 Present Address aa1@ anw, Hagd,UNKNOWN,CITY SANGRUR,SANGRUR,PUNJAB,
INDIA
2 Permanent Address | adr@ an®, Hargd, UNKNOWN,CITY SANGRUR,SANGRUR,PUNJAB, |
INDIA

=

(i) Occupation (fa37 ):

G) Phone number
(22185 )

Mobile
(Hedls B.):

7. Details of known/suspected/unknown accused with full particulars

(efaeHatmifamrs wewH e U3 9% Afgs ¥9es ):
Accused More Than(fes 3 2u wuardt <t faresl):

91-9646060802

S.No.|Name (3) |Alias (8ua™) [Relative's Permanent Present Address (Hae" u3Y) |
1 |78 -r&H,UNKNOWN,[ 1. &-HEH,UNKNOWN,CITY |

CITY SANGRUR, SANGRUR,SANGRUR,
SANGRUR, PUNJAB,INDIA
PUNJAB,INDIA

2 "B 5EH,UNKNOWN 1. &m-HH,UNKNOWN,CITY
CITY SANGRUR, SANGRUR,SANGRUR,
SANGRUR, PUNJARB,INDIA
PUNJAB,INDIA

8. Reasons for delay in reporting by the complainant/informant EEUEECCEV I CEMERICY

fataze ags fu €di € a93):

9. Particulars of properties of interest (meTga arfeeme g Q=)
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N.C.R.B (Wa.wt.nra. =)
L1F.~l (oret et Ag.-1)

Property Type (ist|Nature of ~ |Description  |Value(in Rs/-

@t fam) Property (TTET) ) (v (3 f€9))
(arfeere &t

s R REED

10.Total value of Property (In Rs/-)-wrfeare or 8 |z (3 fea):

11-Inquest Report / U.D. case No., if any (T3 mitor fata / 5.\ ymae A, g 26 9 );

- .

S.No (E;éﬂ liUif)ghﬂl_{jh_b_ehr“ (G vt St ot
B |y

12.First Information contents ([g=):
OB YIUTHS," €839 3919 AN, Hage AT fey, Wy ger ffaga/mnae.g, g it Hargal fem:
ﬁej»@ﬂg"m@mﬁﬁe@mﬁmﬁmnﬁn gevgn- U39 5. 3346/A.7.3 fHFt 24-
10-2025 &t marsres el Qudas feit mett Sadt 3 f aar9 s Harge © Ioe niog 92 Ui
3 A (o 76579-23851) h@ﬂﬁw@@mﬁﬂhﬁémmb@mﬂﬁ@
f¥asT 59a am3 i Sfami wier 3, fam 395 Rfya fE9 93 @ 29 39739 T6| Fie 59 Wy uefes i
et IH urfentt 7 faar 3 w3 wae dne @ wete Yy yfes I 93 T8l vy st B ufsst & geve
nidts UST gt feast fenastnt fedu argat argeret set Sadt ot Ht 43 o8 J9 ¢t # gae
S 9 5t feonteht ot B wiru #ft & fom U ot uz Sodt it wieh 3 iy €93 fovardhut fega
Fgal IawEl g9s € fquesr it AR W SD/- Fow AU weRe, Fa IS, Hagal finia,
3403/7.7.% th3t 28-10-2025, Gudas v Gaman- 1. f5uet afimsg, Hargs, 2. Htatvg suzTs ufsy,
rargs 3. Tt fsudt afimae (7), Horge ft uw rust i3 3 Arer A SD/- oW RO weNs,
&d1d SHS Halgd H:3: 96460-60802. Fra=met ufsH — WY WaHt gvaT 3 f¥'y Tau™ms 359 7466/58
fare et Aarga st 4-11-2025 28 €239 599 SRS Harga 3 Sofiete fg w3 g oM 2 fowerdtur
< fedu agat argereh Fow Rett fest I fon T Ug Te9a sa GRS Fage T 49 3403/A.A.5
3t 28-10-2025 &arr 3 Te39 Hidha auzs ufer Hage # @ Te39 o a4 10485/ fit 29-
10-2025 3ar J Y39 UT €239 §U quzs ufsw Harge = 359 3791/58 it 31-1-2025 =51 3 w3
Hy #eHg T 78 feg Use Treeret ot AT muTe oftsT ¥ 7 U3e © vws eroe uier fam 3 fy
893 Az 3 Hg o © fenedh 98 yretee Jewr w3 08 53 o fodst 3o% 919 M HhTS £
UElEs 7am Ug Sfami 7 3 7 UST @ HEs 3 WY RS HE3 WO 270,271,280,324 BNS T Jar

3 B yeler 3 7T oftar 712 e G Horga 3 R R w2 H o HE MR e o o
| i = 3¢ s fih sarga Fo- 07:00 PM wel- e i AS| wrer et srgs fioch 14,41,
2025.@@@}?&333%5@1476@31@@33%&@3%@3 -
a3 @ T97 Sfies fie 7 FaiE v Tt ot A fogy | e R -
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\ N.C.R.B (Ww.sft.mra.d)

I W 26496 Sqg gr LLF.-1 (et s .-1)
Uil e 3y maea’”'WASImmzszemzmmmwaﬁﬁm

13.Action taken:sj
Since
the above Iinformation reveals commission of offence(s) u/s as mentioned at

Item No. 2.
(Fs=sreht : Quigs e i
(1)Reqiste, 8T8 U3 ¥ I 19 iyt go5 g9t o, 7 2 L fs vawrd grar @ 3fos 3):
)ineglsllered the case and took up the or
vestigation (I8 Taw v fymer
% "3 umas ¥ B )
(2)Directed (Name of 1.0.): KULWINDE
0. R SINGH Rank  Asst. S| (Assistant Sub-Inspector)
(3=t mifgarat o any ) (nrgeT): ( ?
No(%): 2526/SGR to take up the Investigation (3" 79 »rv ym B= wet fsadn fogr farm) or(a

(3)Refused investigation due to (faw 5795 998 feaars otar) :

or (¥7)
(4)Transferred to P.S. District
(gre): (fagT):

on point of jurisdiction (Fe¥¢t awe) .
F.I.R.read over to the complainant/informant,admitted to be correcily recorded and a copy given
to the complainant/informant free of cost. (Warftgaea/aesaasT & yrafet ug @ weret ot 7t waw
Jfenr Hien w2 g st e trarfegsasr 3 fodt ardt )
R.O.A.C.(m3.§ .2 H1)

14.Signature/Thumb impression of the complainant /
informant (fafegaa3gT/iesagar @ gH3™T / ad &
fouTs):

15.Date and time of dispatch to the court
(merss 99 Un gos t Idta w3 m):

Signature of Officer in charge, Police
Station
(v weHe T @ gHI™E)

Name(a™): SUKHWINDER SINGH
Rank (»g=T):Asst. SI (Assistant Sub-Inspector)
No(¥.): 748/SGR
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N.C.R.B (W& .Ht.wra.dh)
I.LF.-l (et et e .-1)

Att i ;
achment to item 7 of Firgy Information Report (ne® usT falee @ we 7 Hedsa):

etalls of the suspect/accused: ( If known / seen )
‘f ‘E- _ﬁ‘Fl-‘ ‘EITM.E':‘TH W3 J7 e (AT =rfaz/Rmr famn ))
Date/Year of Birih Bulld ‘Height | Complexion [ Identification Mark(s) |
(woH Hi3nrs) (g=ze) | (cms.) () (vere )
SR N 6 :
s B T
"""""""""""" R e B Poxpitted; NO
[;:foTnitftt-fs! -1;&;?&- "~ Hair | ~ Eyes | 'Hé'b'i't_('s'j"_ | Dress Habit(s)
culiarities ) | (ew) nitgt) (nreg) ufaarer
L (fesy feRmaY) ( ( !
: 8 9 10 11 12 13
|
SN il e cpmiin = = 'j
; Lan_guage Place OTEE';_H 3- "“?5)‘. Y 6"-1;“;’“” T 1l
/Dialect  |gyrn Mark| Leucoderma| Mole Scar Tattoo (99) i|
 EEER) (w3 g w| (Nedw) | o | (o) | (@@ 3R |
| fours) |
14 15 16 17 18 19 20 'i
|

These fields will be entered only if complainant/informant gives any one or mare particulars about the

suspect/accused. (few 939 32 Ton 13 7=d Aad Hafesaes / muswaar w4t [ vowH @ T8 3¢t fa =
< wregrdt feer d |)
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Translation of Para No. 12 of FIR Number 211 of 14.11.2025
12. First information contents (Details)

Copy of application: Office of Nagar Council, sangrur Main Police Station in charge/SHO Police
Station City Sangrur. Subject:- Regarding legal action against the persons named Sonu and Monu.
Reference: -In Continuation of Letter NO. 3346/J.S.| Dated 24.10.2025. Regarding the above subject,
it is requested that persons named Sonu (Mobile.N0.76579-23851) and Monu collect garbage from
private hotels and palaces of the city at secondary points within the limits of Nagar Council, Sangrur
at night, due to which heaps of garbage are being piled up in the city. Due to which there is a lot of
resentment among the general public and the cleanliness arrangements of the Municipal Council
are being affected. You had earlier also been requested to take legal against these persons through
the letter under reference, but no action has been taken far. So, you are again requested to take
legal action against these persons.SD/- Executive officer, Municipal Council, Sangrur.
Endst.N0.3403/J).S.L dated 28.10.2025. copy of the above is sent to: - 1. Deputy Commissioner,
Sangrur, 2. Senior Superintendent of Police, Sangrur, 3. Additional Deputy Commissioner (G) Sangrur
for information SD/- Executive officer, Municipal Council, Sangrur Mob. N0.96460-60802 action
Police Station , Chief Munshi police station has given an application No. 7466/SA/Police Station City
Sangrur dated 4.11.2025 by the office of Municipal Council, Sangrur regarding taking legal action
against the persons named Sonu and Monu. This application is filed by the office of Municipal
Council, Sangrur bearing No. 3403/J.B.L. The letter bears number 10485/C dated 29.10.2025 of the
office of Senior Superintendent of Police Sangrur. The letter bears number 3791/5A dated
31.1.2025 of the office of Deputy Superintendent of Police Sangrur This letter has been handed over
to me for action by the SHO of the Police Station. On the perusal of the subject It has been found
that the persons named Sonu and Monu Collect garbage from private hotels and palaces and throw
it at public places in the city at night. From the matter in the letter and present situation, it is found
that the crime of 270,271,280, 324BNS is involved. On which the letter for filing FIR against the
above-mentioned Sonu, son of unknown and Monu son of unknown has been handed over to
Officer In charge of police station. The case Should be registered and the case number should be
informed, Control Room Sangrur be informed. Today at Police Station City Sangrur Time:- 07.00 PM
Sd/- Kulwinder Singh ASI Police Station City Sangrur dated 14.11.2025. After the receipt of The
above order the case has been registered against the above, Sonu son of not known, Monu son of
not known, the entry has been recorded, control room Sangrur is being informed through e-mail.
The original application with the said number and a copy of the FIR is sent by hand through PHG

Ram Singh 26496 for Investigation to ASI Kulwinder Singh 2526/Sang: Police Station City Sangrur.

ya

// TRUE TRANSLATION //
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OFFICE OF MUNICIPAL COUNCIL SANGRUR

Number: 5255 Dated: 01.12.2025
To

S.H.O

Police Station-City

Sangrur
Sub: Regarding Burning of garbage at Pits opposite Shahi'Samadha.

In reference to the above it is requested that in the evening on dated 28.11.2025
some unknown persons have put the garbage on fire. This has been extinguished with the help
of Fire Brigade. By this burning of garbage Rules -and'diréctions of NGT have been violated. It is
requested to take action against the responéible persons. -

.Sd/-

Executive Officer,
Municipal Council, Sangrur

Endst: 5256 01.12.2025
A copy of the above is sent to Additional :Depdty Commissioner (G/Urban) Sangrur far
information '

Sd/-

Executive Officer,
Municipal Council, Sangrur

Y-
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ANNEXURE R-5

OFFICE OF MUNICIPAL COUNCIL SANGRUR
. Number: 515 Dated: 13.02.2026

To

Environmental Engineer.
Punjab Pollution Control Board, Sangrur

Sub: Regarding Bio medical Waste.

In reference to the above noted subject it is requested that one complaint
regarding littering of Bio medical waste inside and outside Civil Hospital has been filed by Sh.
Kamal Kant, Advocate R/o Sangrur in National Green Tribunal, New Delhi. Status report in this
regard is to be submitted before 24.02.2026. Compost pits are constructed on Dhuri Road
outside civil hospital. Due to Civil Hospital there are rrrany other small clinics/Labs and other
medical halls are working on this road. This is being brought in to your notice that biomedical
waste is brought mixed in general waste on the temporary secondary point and pits, whereas
all the institutions are to manage Bio medlcal waste at thelr own level in co-ordination with
authorized biomedical waste management agency Therefore it is requested that a thorough
survey may be conducted to check whether all such mstltutlons have made agreement with the
Biomedical waste management agency In case no agreement has been done, then how the
biomedical waste is managed so far. Therefore suitable instructions be issued to come in to
agreement with authorized biomedical waste management agency , so that bio medical waste
be not brought to the MC Dump srte/compost plts m:xed W|th general waste.

Sd/-

Executive Officer,
Municipal Council, Sangrur
Endst: 516 13.02.2026

A copy of the above is sent to Additional Deputy Commissioner (G/Urban) Sangrur for

information and further necessary action,
Sd/-

Executive Officer,
Municipal Council, Sangrur
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ANNEXURE R-6

OFFICE OF MUNICIPAL COUNCIL SANGRUR

i Number: 513
"To

Dated: 13.02.2026

Executive Engineer,
Irrigation department, San grur

Sub: Regarding garbage in the Drain. -

In reference to the above noted subject it is requested that One complaint has
been filed by Sh. Kamal Kant, Advocate R/o Sangrur regarding littering of garbage in the
Rajwaha passing through the city in National Green Tribunal, New Delhi. Status report in this
regard is to be submitted before 24.02.2026. Therefore, there is a need to put efforts to control
the littering of garbage in the drain and to remove the garbage already spread. Therefore it is
requested to pass suitable instructions to your staff on duty on the drain to contact the chief
sanitary Inspector of Municipal Council Séng'ruq, Sh. Jasbir Singh 98880-04158 so that the
garbage be removed from fh'e- drain before 20.02.2026 so that the photographs can be
submitted in the National Green Tribunal New Delhi after cleaning.

Sd/-

Executive Officer,
Municipal Council, Sangrur
Endst: 514 13.02.2026

A copy of the above is sent to Additional Deputy Commissioner (G/Urban) Sangrur for

information and further necessary action.
Sd/-

Executive Officer,
Municipal Council, Sangrur

N
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ANNEXURE R-7

4
a
Fi

S DEPARTMENT OF LOCAL GOVERNMENT (LG)
Ay Government of Punfab
A

- Work Order
S —

From

Executive Engineer
Municipal Council Sangrur

To

TRIPLE R INFRATECH
R Chauhan

Dated : 03/10/2025
No: LG/25-26/ PercentRate/0889
Sub : Bio-Remediation of Legacy waste of MC Sangrur

Amount ;: ¥29,90,183.5600/-

Ref : Your tender dated

i in the
Your tender for the above noted work has been accepted with the following terms and conditions as exhibited i
approved D.N.I.T.

h } ) Amount And Rate In (3)
Sr.No Item Description Quantity 1 ' Rate Unit Amount

xE TOTAL FUEL COST 1.00000| 14,88,455.0000 each 14,88,455.000
2 TOTAL COST OF MANPOWER ' 1.00000] ' 5,44,005.0000 each 5,44,005.000:
3 TOTAL ELECTRICITY COST 1.00000| . 1,04,303.0000 each 1,04,303.000
4 TOTAL CAPITAL COST 1.00000| . 8,87,525.0000 Each 8,87,525.000
5 ADD CONTRCTOR PROFIT @10% 1.00000( 2,48,028.0000 each 2,48,028.000

(Fuel Cost + Electricity Cost+ -

Capital Cost)
6 ADD CONTRCTOR PROFIT @2.5% 1.00000 13,600,1300 Each 13,600.130:
: NPOWER

AL Below : 9%
Condition :

imi letion of work is 6 Months Including Monsoon , which shall be reckoned from the date of
;rhe 11;}1%1 Iii;n;izg’;i‘gg Ir:tl;er- You are requested to start the work at once the Instructions of Executive Engineer and
c?r:;lete the same within stipulated time limit and also attend this office to sign your contract aggrement along with
amounting to failing which no running payment shall be made.

Executive Engineer
Municipal Council Sangrur

Page 1 of 1 e
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